1819 Firing by Hostile
Nagas on Security
Forces (C.A.)
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PAPERS LAID ON THE TABLE

NOTIFICATION AMENDING THE INDIAN
TarRIFF AcT, 1934

THE DEPUTY MINISTER IN THE

MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): I beg to
lay on the Table :—

(1) A copy of Notification No. S.O.
576 published in Gazette of India
dated the 7th February, 1968,
making certain amendments to the
Second Schedule to the Indian
Tariff Act, 1934, under sub-section
(2) of section 4A of the said Act.

(2) A statement showing reasons for
delay in laying the above Notifi-
cation.

[Placed in Library, see No, LT-516/

68]

COMMITTEE ON PRIVATE
MEMBERS' BILLS
AND RESOLUTIONS

TWENTY-POURTH REPORT
SHRI KHADILKAR (Kbed) : Sir

1 beg to present the Twenty-fourth Re-



